
GOVERNMENT OF INDIA 

MINISTRY OF HOUSING & URBAN AFFAIRS 

 

RAJYA SABHA 

UNSTARRED QUESTION NO. 1144 

 

TO BE ANSWERED ON DECEMBER 20, 2018 

 

FLAGSHIP PROGRAMMES IN KERALA 

 

No. 1144.  SHRI ABDUL WAHAB: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state the 

current status of flagship programmes and projects undertaken by the Ministry during 

the last three years in the State of Kerala? 
 

ANSWER 

 

THE MINISTER OF STATE (INDEPENDENT CHARGE) IN THE 

 MINISTRY OF HOUSING AND URBAN AFFAIRS 

 

 (SHRI HARDEEP SINGH PURI) 

 

Urban Development is a State subject. The Ministry of Housing and Urban Affairs    

facilitates and assists States/Union Territories (UTs), including Kerala, in this 

endeavour through its Missions- Swachh Bharat Mission-Urban(SBM-U), Atal Mission 

for Rejuvenation and Urban Transformation(AMRUT), Smart Cities Mission(SCM), 

Pradhan Mantri Awas Yogana-Urban(PMAY-U) and Deendayal Antyodaya Yojana-

National Urban Livelihoods Mission(DAY-NULM) to improve the quality of life in 

cities and towns covered under these Missions.  

Under the Missions the Central Government approves the State Plans and provides the 

Central Assistance to the States. The projects are selected, designed, approved and 

executed by the States/UTs and the Cities. The Status of these Missions in the State is 

given in the Annexure. 

***** 

  



Annexure referred to in reply to Rajya Sabha Unstarred Question No 1144 

regarding ‘Flagship Programmes in Kerala’ for answer on 20 December, 2018 

 

S.No     Name of Mission Status 

1. Atal Mission for 

Rejuvenation and 

Urban 

Transformation 

(AMRUT)  

Ministry of Housing and Urban Affairs has approved State 

Annual Action Plans (SAAPs) for ₹2,359 crore, including 

Central Assistance (CA) of 1,161 crore. An amount of ₹322 

crore has been released so far as CA to the State which 

includes Rs. 232 crore for projects under AMRUT andRs. 

26 crore for eligible projects of erstwhile Jawaharlal Nehru 

Urban Renewal Mission (JnNURM). 

 

Government of Kerala has taken up 909 projects worth 

₹2,617.3 crore in 9 AMRUT cities of Kerala against the 

approved SAAPs of Rs. 2,359 crore. The amount in excess 

of approved SAAPs shall be borne entirely by the State. So 

far, 44 projects worth ₹16 crore have been 

completed.Contracts have been awarded and work is in 

progress for 610 projects worth ₹1,250 crore and tenders 

have been issued for 210 projects worth ₹900 crore. 

 

2. Smart Cities 

Mission 

Under the Mission, two cities of the State namely Kochi 

and Thiruvananthapuram were selected.  Central Assistance 

amounting to Rs 248 crore has been released to these cities.  

 

Two projects costing Rs 26 crore have been completed. 

Contracts for 10 projects costing Rs 293 crore have been 

awarded. Tenders for projects costing Rs 482 crore have 

been invited. Projects costing Rs 2,963 crore are at Detailed 

Project Report (DPR )stage. 

 

 

 



3. Swachh Bharat 

Mission-Urban 

Swachh Bharat Mission (Urban) is flagship 

programme/scheme being run by the GoI in the country 

including State of Kerala. Under this scheme Grants-in-aid 

are being released for five components/projects under SBM 

(U) namely: 

 

(i) Individual Household Latrines (IHHL) 

(ii)  Community/Public Toilets/ Urinals (CT/PT) 

(iii) Solid Waste Management (SWM) 

(iv) IEC & Public Awareness (IEC) 

(v) Capacity Building & Administrative and Office 

Expenses (CB and A&OE) 

Details of funds released under the Mission to the State are 

given below: 

(Rupees in crore) 

Component Mission 

Allocation 

Funds 

Released 

by GoI 

till date 

Funds 

Allocated 

(2018-19) 

IHHL 70.62 31.67 0.00 

CT/PT 1.53 0.00 0.00 

SWM 121.35 38.94 38.94 

IEC 21.19 11.45 0.00 

CB & A&OE 5.30 1.46 0.96 

Total 219.99 83.52 39.90 
 

4. Pradhan 

MantriAwasYojana-

Urban (PMAY-U) 

Under the Mission 341 projects have been sanctioned in 

the State for construction of 84,701 houses involving 

Central Assistance of Rs. 1,305 crore during the last three 

years and current year. Of the sanctioned amount, Rs. 845 

crore has been released. Besides, under Credit Linked 

Subsidy Scheme (CLSS) of PMAY-U, an amount of Rs. 

85 crore has been disbursed as interest subsidy for 

acquisition/construction of 4,571 houses in the State. Till 

now, 63,403 houses (including the houses under CLSS) 

have been grounded for construction of which 19,326 

houses have been completed. 

 

  



 

5. DeendayalAntyodayaYojana-

National Urban Livelihoods 

Mission(DAY-NULM) 

 

 

S.No. Component Name  Achievement 

 Total Number of ULBs 93  

 Number of ULBs 

implementing DAY- 

NULM  

93  

1. Self Help Group 

(SHG) Formation 

 9,277 

2. Revolving Fund to 

SHGs @ 

 27,293 

3. Candidates Trained 

under EST&P 

component 

 9,557 

4. Placement of trained 

candidates 

 4,426 

5. SEP (I&G)  2,254 

6. SHG Bank Linkage  13,171 

7. Shelter for Urban 

Homeless 

(Sanctioned) 

(Cumulative) 

 36 

8. Shelter for Urban 

Homeless 

(Functional) 

(Cumulative) 

 13 

9. Survey of Urban 

Street Vendors 

(Cumulative) 

 93 

10. Fund Released to State 

up to (05.12.2018 (Rs. 

in Crore)# 

 25.19 

@This figure includes SHGs formed before the 

start of DAY-NULM but Revolving Fund given 

afterwards. 

# In addition to Rs. 25.19 crore, the unspent 

balance of Rs. 41.24 crore of Swarna Jayanti 

Shahari Rozgar Yojana(SJSRY) was also available 

with the State for expenditure under DAY-NULM.  

 
 

 

 

 

 

 


